
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 105/2021 

Shashikant Vitthal Kamble ... Applicant 

Vis. 

Union of India & Ors. . .. Respondents 

REPLY AFFIDAVIT BY RESPONDENT NO.5, 

STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT 
AUTHORITY 

I, Dattatray Suryakant Bhalerao, working as Scientist II & Under 

Secretary, Environment and Climate Change Department, 

Government of Maharashtra do hereby state on solemn affirmation 

as under -

I am well conversant with the facts of the present case and I am 

competent to swear this Affidavit based upon the records available 

with this office. 

245



1. It is submitted that at the very outset this respondent denies 

each averment made In the present application which is 

contrary to and inconsistent with the averments made and the 

facts stated in the present reply. It is submitted that nothing 

stated in the application may deemed to have been admitted 

by this respondent unless and until the same has been admitted 

by the respondent. 

2. The present case pertains to the alleged illegal construction 

undertaken by the Respondent no. 14, Aurangabad Holiday 

Resorts having their project named JUBILEE PARK, survey 

no . 84/2 + 4, 83/1, plot no. 3, Village Warje, Tal. Haveli, 

District Pune. It is alleged that the construction has been 

undertaken beyond 20,000 m2, without obtaining consent to 

of 30,811.28 m2. Environment Department issued proposed 
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directions on 10-09-2014 u/s 5 of the Environment Protection 

Act, 1986 rlw EIA Notification, 2006 for starting construction 

activity without obtaining EC. Copy of the proposed 

directions dated 10-09-2014 are marked as Annexure 1. 

4. PP submitted their reply to the Environment Department on 

06-10-2014. Personal hearing was extended to PP on 13-03-

2015 wherein it was observed that even after the potential of 

u/s 5 of the Environment Protection Act, 1986 and EIA 

Notification, 2006 for carrying out construction admeasuring 

8142.66 m2 at the site without obtaining prior EC, when the 

potential of the project exceeded 20,000 m2 vide amendment 

of plan dated 18-06-2012. 

Copy of proposed directions dated 25-03-2015 issued by 

Environment Department is marked as Annexure 2. 
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6. SEIAA considered the proposal of PP in their 230th Meeting 

dated 01 st October, 2021, wherein it was observed that PP has 

applied for EC on 19-05-2017 under the MoEF &CC Amnesty 

Scheme Notification dated 14th March, 2017. 

7. Proposal was considered in 4th EAC Meeting on 21-02-2018, 

however PP remained absent for the meeting. Further the 

proposal was transferred to SEIAA vide MoEF &CC 

Notification dated 08-03-2018 and OM dated 15-03-2018 as 

the proposal was Category B proj ect. SEIAA could not come 

to a logical end as the said proposal was withdrawn by the PP. 

PP further made multiple applications to SEIAA vide 

applications dated 25-03-2021, 04-05-2021 and 15-06-2021 . 

SEIAA asked PP to submit additional details regarding 

construction done on site along with architect's certificate, 

details of chronology of the proposal. SEIAA decided to defer 

the proposal. 
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Copy of SEIAA 230th MoM dated 01 st October, 2021 IS 

marked as Annexure 3. 

8. In light of the above averments, this respondent craves leave 

to file any additional reply as and when required. It is 

respectfully prayed that Environment Department shall abide 

by any orders and directions issued by the Hon'ble Tribunal. 

Whatever is stated above is true and correct to the best of my 

knowledge, ability and belief and I affirm it to be true. 

Mumbai 

,:> ' ,,' ... 

. . . " . . 

Deponent 
Dattatray Suryakant Bhalerao 
Scientist II & Under Secretary, 

Environment and Climate Change Department, 
Government of Maharashtra 
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4, DhusW3.dJ, DhohHaJao. 
MUI\'lBA' .. 400 002. . 
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VERIFICATION 

I, Dattatray Surayakant Bhalerao, Scientist II & Under Secretary, 

Environment and Climate Change Department, Government of 

Maharashtra, having my office address at room no. 217, 2nd floor, 

Mantralaya, Mumbai - 400032 do hereby verify and declare that'the 

statements made in the aforesaid paras are true and correct to the 

best of my knowledge and information and I believe the same to be 

true and that no material is has been concealed therefrom. 

In. Solemnly affinned on this ~. day of May, 2023 at Mumbai. 
~'U 

Deponent 

Dattatray Suryakant Bhalerao 
Scientist II & Under Secretary, 

Environment and Climate Change Department, 
Government of Maharashtra 
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MISS M. 0 .. PJ\-rEl.. 
ADVOCATE & NO·TARV 

Kohi~H" House. 
4, nbuswadi. Uhobi:.~fhJtt} 

~U{\ff)A , • 400 n02& 
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